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An Act to amend the Criminal Law Amendment Act, 1952 in its
application to the state of Madhya Pradesh. Be it enacted by the
Madhya Pradesh Legislature in the 32nd Year of the Republic of
India as follows: 1. Received the assent of the President on the
10th December, 1981; Assent first published in the M.P. Rajpatra
(Extra-ordinary), dated 24-12-1981 at page 2427.

1. Short Title :-

This Act may be called the Criminal Law Amendment (Madhya
Pradesh Amendment) Act, 1981.

2. Amendment Of Section 7 Of Act 46 Of 1952 :-

In sub-section (2) of Section 7 of the Criminal Law Amendment Act,
1952 (46 of 1952), in its application to the State of Madhya
Pradesh, for the words "State Government" the words "High Court"
shall be substituted.


